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A g\*;////fngRAL ADMINISTRATIVE TRIBUNAL
- \ _ MUMBAI - BENCH -
OAs NO.&LE/ZOUT, auC/LDO1 857/ 2 Ct1, 85&/2001, 859/20G1,
860/20G1, -BE1/2001, oac,20u1 £63/2001, - "864/20071,
865/2001, . @6L/2001, J6//2001, “868/2001, 869/2001
870/2001, &7:/;uun, 872/2001, 873/2001 and 874/2001.
Dated.this Friday the 7th Day of December, 2001.
Hon'ble Shri Justice Birendra Dikshit, Vice Chairman
H n’ble Smt:Shainta Shastry, Member (A). . o
: © Shri Vijay 8. Amberkar, oo
- working d@s Khalasi under . R
i - "Assistant Electricalr Engineer (C ) ‘
. . Metropolitan Transport Project (R),
' Central Railiway, Juinagar, _ _ _ :
i ' , Navi Mumbai. . ‘ : v .« Applicant 1in
o2 ' o , ,' o . " OA 855/2001%.

Shr1 P.G. Nehate,

working as Khalasi under

Divisional Electrical Engineer {(Cy,

Metropo11tan Transport "Project (Rlys),

Central Railway, Ju1nagar, o ,

Navi Mumbai. o .. Applicant in

: ' L - OA 856/2001., -

Shri M.V. Dange,
"working as Khalasi under _
' (Dav1s1ona1 E1ectr1ca1 Engineer (C), .
' o o EMetrq5371tan Transport Project (Rlys),
iCentfal Railway, Juinagar,
o -Na{/rMumba1. o ‘ - ...Applicant in:
A Lo : - ' - OA 857/2001.

: \u/ e

_'Shri Gopal.V. Patil .
T e working as Khalasi under
' Assistant Electrical Engineer (C
~Metropolitan Transport Project (
" Central Railway, Juinagar,
-Navi Mumbai. - - ‘o
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Shri H.D. CThaudhart, .

working as khalasi under
Assistant Electrical Engineer (C),
Metropolitan Transport Progject (R),
Central Railway, Tiane. '

Shri J.H. Taleie, X
working as Khatlasi under

Dy. Electrical Engineer (C),

MTP (R), Central Railway,
Juinagar, Navi Mumbai,

Shri V.M. Kabnawe, R .
working as Khalasi under . :
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

shri R.K. Reddy,

working as Khalasi under
Assistant Electrical Engineer (C),
MTP (R), Central Railway,
Juinag&ar, Navi Mumbai.

Shri R.L. Kadam,

working as Mason-III under
Assistant Electrical Engineer (C},
MTP (R), Central Railway, Thane.

shri A.R. Sheikh,

working as Khalasi under
Assistant Electrical Engineer (C),
MTP (R), Central Railway, Thane.

Shri T.R. Patil, |
working_ as Khalasi under

‘Assistant Electrical Engineer (C),
" 'MTP (R), Central Railway, Thanei =

Shiri P.M. Narayane, :

working as Khalasi under -
Assistant Electrical Engineer {(C), -
MTP (R), Central Railway, Thane.
Shri L.M. Jangie,

wWOorking as Khalasi under

Assistant Electrical Engineer {C},
MTP.(R), Centrail Railay,

Juinagar, Navi Mumbai.

o>

o

App?icantvin'
OA 860G/2001.

gomm Y e mm
CADRPICant tn

OA 861/2Q01.

Applicant in

‘OA 863/2001.

Applicant in

'OA 864/2001.

.Applicant in -

OA 865/2001.,

“Applicant in

OA 866/200C1.
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Juinagar, Navi Mumb 1.

Snri M.t. Muthu,

WOrking as Khalasi under

Dy. Chief Electrical Elg1hcck (Ch),
MTP (R), Central Railway, '
Juinagar, Navi Mumbai.

Shri C. Scloman, o
Driver (Ad-hoc}, -
Assistant Electrical Engineer (),
MTP (R); Central Railway, Thane.

Shri Y.E. Pa ,
working-as Khalas
; .

al\‘aﬂh CielLrg

mTP (R), Centr

Shri V.R. Patil, = _

WorkKing as Khalasi under. ,
Assistant Electrical Enginesr (C),,
MTP (R), Central Railway,

Juinagar, Navi Mu ﬁba1.

Shri V.D. Talele,

.working as Khalasi under

Assistant E]ectr16a1 Engineer (u),
MTP (R}, Central Railway,
Juinagai, Navi- Mumbai. /\ \
o _ ' : A }

\

Shri V.8. Javirkar,
working as Khalasi unde ! :
ASSTStaﬂb Electrical Etg1neerkyC),

P (R), Central Railway, - '
uu«nqgar, Navi Mumbai.
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vApblicant»in

OA 871/2001.

Applicant’ in’
OA 872/2001.

. Applicant in
~ OA 873/2007%.

Applicant in

OA 874/2001.

{ By Advocate Shri M.S. Ramamurthy ).
. YVERSU .
i. Union of India, through
-General Manager,
Central Railway,
- Mumbai - 400 001.
2. Chief E1€ctrica1"ngineer,
’ Central Railway, .
Cs bai - 4060 0481. °
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3. Chief Administrative Officer (C),
. Metropolitan Railway Project (R),
CAO (C)’s Office, Central Railway,
New Administrative Building,
‘7th Floor, CST, Mumbai-400001.

4. Assistant Electrical Engineer (c),

Metropolitan Transport Project (R), S
Central Railway, Juinagar,
Navi Mumba1 ' .. Respondents.

4

ORDER (ORAL)
{ Per * Smt. Shanta Shastry, Membar (A) } .

“

A}

 A11 these 20 (twenty)_OAs 1nvo1ve a common cause

’of act1on. " The '1ega1 issue raised 1is the same. The

relief sought is ‘the same. The advbcate is 5180 the

'same. ‘We therefore proceed to dispose off these OAs by a

common order.

2. The applicants are KhaIasﬁs. working 1in the

' Central Railway. For purposes of i1lustration the facts

in 0.A.No.855/2001 -are given in bf\;:;//iﬁe appjicant in

_the aforesald 0.A. - was 'granfed tempdrary status with

| A _
JT. 1990. According to

effect. from 1989 by order dated 1
the applicant he was relieved on being declared surplue

to Jjoin. the office of Chief Engineer (C), Metropo11tan

'Transport Prcject on 1.4.1991.’ Now after a lapse of ten

"yearsgthe'impugnad charge sheet has been i1ssued to him on

-

10. 9.2001. The article of charg:ireads as follows:-
"that the ' said Shri. vijay Amberkar,
, Khalagsi arrived on transfer from Central
Railway to MTP (R), Mumbai by producing
. LPC No.HPB/797/D/ST/7FR . dated 18.3.1991
issued under the  signature of
CPO(S&T)/Central Railway. = On . enquiry
-~ .with CPO(S&T)/Centra1 _Railway ' vide MTP
- (R) Mumbai’s 1letter  No.MT/E/099 dated ' .
S 17.7. 2001, it was replied by CPO(S&T).
vide letter No.HPB/P.797/D/S&T/C1.. /PNM -~
- 1870/1939 dated 5.9.2001 that the LPC in
question was not issued by his office.
It clearly 1indicates that Shri Vijay
: : .5
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Amberkar, Khalasi obtained appointment in . .
MPT (R) Mumbai by producing the fake ;
office order.” | ‘ .

*

3. - Similar charge’ ‘sheet hae been 1seued to the

app11cants in other OAs a]eo.

4. The applicant has assailed the charge sheet on

two main grounds viz.

(1), The charge sheet has Been issued after nearly ten

yeafs of his joining the MTP in 1991. ° No reasons are

‘forthcom1ng by way of any  document or 'otherw1se to

exp1e1n the enormous delay in issuing the cherge sheet.
Nok

(1) s sufficient material or basis 1e available to

Justify the dssue of the,charge sheet., It is based on
a mere exchange of‘1etters dated 17.7.2001 and '8.9.2001

‘as mentioned in the article of ¢h rge.

5. The Tlearned counsel Tof the /applicant submite
further that out of 33 . empIo es who - joined the
Metropc11tan Transport ProJeJt on be1ng declared surplus’

~only 8 .employees have been charqe sheeted. ' - It 16.-

discriminatory; _ Therefore the charge sheet of 10.9.2001

is 11ab]e.to be quashed and set_aeide-at'the_outeeq.

6. The Learned Counsel also said that the app?icants

have rep11ed to the charge sheet and have requested to be
provided w1th a defence 1awyer

7.  ; We have ‘heard the: Learned Counsel fer ,the
applicents. In our coneidered viewiit is not decessary
:to,interfefe with the duedprdcess of law at this stage.

In regard' to the demand for a defence_1awyer, gince: the

.chafge-is Qf a11aged.forgery and since the applicants are



,ﬂwh11e dea11ng w1th the request for defence 1awyer.'f

Camycosts. oo e R
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on1y Kha]as1s the 'enquiryf officer"sha11Vﬁtake’itintb-A

cons1derat1oh this aspect ‘a1so at the time of hearing;}

*
t

.8;f,; In the above v1ew of the matter a11 the 0 A s arejf:_‘

wd1smissed at the adm1ss1on stage itse1f We do not order'

.’, of
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-"\ﬂ( Smt. Shanta Shastry )

_,{%“ ( B1rendra Dikshit )
Member (A) - ﬁ”<%‘_ﬁ,*" Vice Chairman. o
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